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Table of the Rajya Sabha. [See Ap- l
pendix VIII, Annexure No, 84.]

Dr. R. P. DUBE: Will the hon.
Minister please give the reason why
the output per worker in Government
collieries was less in the year 19507

Surr K. C. REDDY: In 1950 there
was a large number of surplus labour
in the railway collieries. It has been
gradually brought down in the pre-
vious three years. That is one of the
reasons why the oufput has gone
up.

Y.oans ¥Or DisPLACED PERSONS

1*325. SHRMATI SAVITRY NIGAM:
Will the Minister for REHABILITATION

be ©pleased to state the amount
of loans proposed to be given to the
displaced persons in 1954-55?

Tue DEPUTY MINISTER Fror
REHABILITATION (Surt J. K.
BHONSLE): Rs. 132464 lakhs.
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Mr, CHAIRMAN: The

hour is over.

Question
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L
Dingct TARS on Soutr AFRICAN
INDIANS ISSUE

*306. Surt P. C. BHANJ DEO: Will
the PRIME MINISTER be pleased to
state:

(a) whether Government have been
asked by the United Nations General
Assembly to start direct negotiations
with the South African Government
on the question relating to the treat-
ment of South African Indians; and

(b) if so, whether Government have
tgken any action in the matter?

Tee DEPUTY MINISTER ror EX-
TERNAL AFFAIRS (Sur1 Awnmn K.
CHANDA): (a) Yes.

(b) Our Permanent Representative
at the U.N, has been asked to take
up the matter with the Permanent
Representative of the Government
of the Union of South Africa in con-
sultation with the Permanent Re-
presentative of the Government of
Pakistan,

CoaL ExrORT COMMITTEE’S REPORT

*314. Surr N. PRASADARAO: Will
the Minister for ProbpucTiION be
pleased to state:

(a) whether the Committee to advise
on the measures to be adopted for in-
creasing coal exports has submitted
its report;

(b) if so, what are its recommenda-~
tions; and



